
KOTAK ERECTION ALL RISKS INSURANCE 

ENDORSEMENTS/ADDITIONAL COVERS

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

Kotak Mahindra General Insurance Company Ltd.
CIN: U66000MH2014PLC260291. Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai – 400051. Maharashtra, India.

Office: 8th Floor, Zone IV, Kotak Infiniti, Bldg. 21, Infinity IT Park, Off WEH, Gen. AK Vaidya Marg, Dindoshi, Malad (E), Mumbai – 400097. India. 
Toll Free: 1800 266 4545 Email: care@kotak.com Website: www.kotakgeneralinsurance.com IRDAI Reg. No. 152.

AUTOMATIC REINSTATEMENT UPTO 10% (EAR-22)

Attached to and forming part of the Policy No._______________________

Notwithstanding anything contained herein to the contrary it is hereby 

agreed and understood the amounts insured are always to remain at risk 

and shall not be reduced following loss or damage insured hereunder so 

long as the aggregate of the sums paid and/or payable does not exceed 

10% of the completely erected value.

Subject otherwise to the terms, conditions and exceptions of the Policy 

and endorsements if any thereon.

AUTOMATIC REINSTATEMENT ABOVE 10% (EAR-22B)

Attached to and forming part of the Policy No._______________________

It is hereby declared and agreed that the insured having paid an additional 

premium (which is included in the Total premium set forth in the 

schedule)the amount insured are always to remain at risk and shall not be 

reduced, so long as the aggregate of the sum paid and / or payable does 

not exceed _______% of the sum insured.

Subject otherwise to the terms, conditions and exceptions of the Policy 

and endorsements if any thereon.
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